Annexure-7

Name of the corporate debtor: M/S RIGHT HEALTH PLATTER PRIVATE LIMITED : Date of commencement of CIRP: 26/09/2024; List of creditors as on: 14-11-2024

List of operational creditors (Government dues)

(Amount in%)

Details of Claimant Details of claim received Details of claim admitted
o : Amount of Amount of any mutual Amount of claim | Amount of claim not .
SN0 Department Govermmen Date of receipt N T Amount'ol' claim Nature of claim ‘Whether related % oifnv;):t;l(l:g, isfhare Contingent claim | dues, that may be set-off | under verification admitted Remarksji
admitted party? L
applicable

Income Tax

lakshmi kishore c |
1 Assistant Commissioner of Gov::r::em 18-10-2024 5,59,58,092.00 5,59,58,092.00 |operational creditors NO NIL NIL NIL NIL

Income Tax

Ltu circle-1 Chennai

GST

Bhudargad
2 J HMULUK ,State Tax Officer, | State Government 12-11-2024 73,60,458.00 38,00,000.00 operational creditors NO NIL NIL 35,60,458.00 NIL
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